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Petition(s) for Special Leave to Appeal (Civil) No(s).24242/2005

(From the judgenent and order dated 26/03/2004 in WA No. 3407/2001
of The H GH COURT OF KARNATAKA AT BANGALORE)

M S. KARNATAKA STATE FOREST | NDUS. CORPN. Petitioner(s)

VERSUS

M S. | NDI AN ROCKS Respondent ( s)

W TH SLP(C) NO 23148 of 2005
(Wth prayer for interimrelief and office report)

Date: 07/11/2006 This Petition was called on for hearing today.

For Petitioner(s)
M. RS. Suri, Adv.

Ms. Asha CGopal an Nair, Adv.

For Respondent (s)
M. E. C Vidya Sagar, Adv.

M. Pradeep Kumar Bakshi, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Tinme to file counter affidavit is granted upto 7.12.2006.

List the matter on 7.12.2006.

(S. G SHAH)

Regi strar






